HDFC ERGO General Insurance

ENDORSEMENT WORDING — Loss of Use-Downtime Protection

In consideration of the payment of additional premium ofRs.* paid by the Insured and
realized by the Insurer, not withstanding anything contrary contained in the policy, it is
hereby understood & agreed that for the purpose of this policy, the Insurer will
indemnify the Insured, subject to the claim being admitted under Section 1 of this
Policy, the cost of alternate means of transport for Private Vehicles up to Rs. 500/- per
day or Loss of Earning for Commercial Vehicles up to Rs. 12000/- per day, in the event
of any Loss and / or damage due to an InsuredPeril.

This coverage may be availed up to three times for any partial loss and once for a total
loss / theft claim during the policy Period.

The Coverage is further limited for* the number of days from the date, the Insured
vehicle is reported for repair till the Insured vehicle is repaired OR replaced OR the
Insurer offers the settlement amount subject to a time deductable of 24hours.

* The facility under this clause is limited for number of days till the insured vehicle is
repaired or replaced or up to 5 days for partial loss or up to 15 days for total loss
whicheverearlier.

Subject otherwise to the terms conditions limitations and exceptions of this Policy.
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